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applicants, Lella Pam, Meden Sopel, O F, Shama
ard Feilesh Ch2and, have prayed in thiz applica@ticon

under Szcition 1? of the Administritive Tribun®ls Act,
1935, for ¢ dirzckicn ts resnonient Ma,2 £0 8llow the

s8m: kensfit: of horordrium which 8re avyeilahkl:s to

amployses, feons of the Northzrn Pailway at the same

réts pursudnt o @ ciroular d8tad 21-7=1000,
2. Wz heve hzard the ledirred coursel for the 2prlicints,
3. Applicénts ere employed @3 Pzoms in the Divisiomel

Fay ard Cash Szction in the Bivisiconal Bccounks Office,
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o certéin members of the skaff in terns of the circullr

dated 29-12-1992 (Anr,A1),  This honorsrium iz being
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Capplicgabs to him vids Anp A2 dfted 24-1-95 in the
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4, In the circumstiances, ws Jdivest respandent
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the subjact of honoririam to the zteff of pay
iv @ pevicd of 3 months from the dgts of receirpt
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